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Ttiel: Regarding the issue of Corporate espionage.

SHRI ADHIR RANJAN CHOWDHURY: Madam Speaker, I would like to raise an issue which has serious security and safety implications on our
country. It is an eloquent testimony that the skeletons of mis-governance has been tumbling out of the almirah of the NDA Government.
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HON. SPEAKER :

Shri M.B. Rajesh is permitted to associate with the issue raised by Shri Adhir Ranjan Chowdhury.



